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OPEN COURI -------
CENTRAL AOMINISTRATIV~ TRIBUNAL 

ALLAHABAO Bi&CH : ALLAHABAD 

CIVIL MISC. CONTEMPT PETITION N0.106 Of 2003 

IN 

ORIGINAL APPLICATION N0.435 Of 2001 
ALLA HABAO !~IS THC: 8th OAY Of JULY ,_2004 

HON'BL~ MRS. M£ERA CHH188£R,M£MB£R-J 
~QN'BLE MR. S. C. CHAU8ELMEM8ER~A 

Satya Narain 9al, 
S/o Ram Lakhan Pal, 

R/o Khajurahavan, Bistrict-Jaunpur • 

•••••••••• Applicant 

( By Advocate Sri N.L. Srivastava) ,., ,. - •"-

Versus 

1. Shri M.K. Sharma, Principal, 

Jauahar Navoday a Vidhy a lay a Mar iahu, 
Oistr ict-Jau npur. 

2. P.S. Salariya, Deputy Uirector. 

Navodaya Vidhyalaya Samiti,a-10, 

Sector-c. Aliganj • Lucknow. 

• ••••••••• Respondents 

( By Advocate Sri V. Suaroop ) 

0 R O E R 

!!QN'BL£ MRS. PE.ERA CHHIBBER,M£MB£R-~ 

This Contempt Petition uas filed claiming dis-obedience 

of the orders passed by this Tribunal on 02.04.2002 in 

O.A. No.435/01. Today counsel for the respondents has placed 

on record the orda.r dated 20.os.2004 passed in writ petition 
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No.30855/02 whereby the order dated 02.04.2002 has been stayed 

until furtht:1r orders. 

2. In view of the order passed by Hon'ble High Court, the 

present Contempt Petition is dismissed and notices are discharge~ 

However, liberty is given to the applicant's counsel to 

revive this Contempt Petition by filing a• Misc. Application 

in case the stay order is vacated by the Hon'ble High Court 

or the matter is finally decided in his f avaur whichever is 

ear lier. 

Member-A l'lember-J 

/Nee lam/ 


